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IN HE CENTRAL ADMINISTRATIVE TRIBUNAL, S 

CUTTACK BENCH, CUTTACK 

O.A./T.A./R.ANo ............ ................................... 

4t.r01.....Applicant ( s) 
Versus 

.................................. 4j.d.......  ...... .... ................ Respondent ( s) 

Sr. No I Date 0 r d e r S 

Office note as to 
action (if any ) 
taken on order 

1. 2/24  96 	The O.A. is disposed of at the 

admission stage with a direction that 

the representation dtd 6.11.1995 

sunjtted to the C.G,tT. shall be 

disposed of by Respondent no.1 with a 	 r 
J) 	 - 

sultaDle order*withi.n ten da's frcm 

the receipt of this order. Shri Ashok 

t 	f I Mchanty was also heard on behalf of the 

Respoents. 
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